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MINISTRY OF RAILWAYS 

(Railway Board} 

NOTIFICATION 

New Delhi, the 2nd August, 2013 

G.S.R. 526(E).—In exercise of the powers conferred by Section 122 of the Railways Act, 1989 (24 of 
1989), the Cental Government hereby makes tho following rules further to amend the Railway (Notices of and 
Inquiries into Accidents) Rules, 1998, namely :— " ", 

1. (1} These rules may be called the Railway (Notices of and Inquiries into Accidents) 

Amendment Rules, 2013. 

(2) They shall come into force on the date of their publication in the Official Gazette, 

2, in the Railway (Notices of and Inquiries into Accidents) Rules, 1998, for the words "twenty 

five lakh rupees" and letters and figures "Rs.25,00,000" wherever they occur, the words "rupees two 

crore" shall be substituted. 

[F. No. 2000/Safety (A & R)/19/20 Pt.] 

SUNIL KUMAR, Adviser/Safety 

Note: The principal rules were published in the Gazette of India vide number GSR: 5,^dated the 2" 
January, 1999 and subsequently amended vide numbers GSR 64, dated the 6 March, 1999 and 
858 (E), dated the 22nd November, 2001. 
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